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qEF TREgH i ST A

75 faeett, 27 wead, 2026

1.3, 1058(37).— FealTT ALHTL, TEIT TG i, 1956 (1956 1 48) (o = & zo=
THTT ITH ATATHAH Fgl AT &) =l 1T 3F il ITLTT (1) T T& RAT T TN FLd g0, Tg THTLT
2T ST o T2 T3 HgTTg 1Sy o TgHa e forer # M fthes wasae & F.H1. 249.200 & f#.71.292.400
(TRA-ATIAF—A TR (FZHE) HAThes TFer) & AHTT (/308 o7 FT a7, 3M{R) STATEAT, Taer
ST TATAT & AT TATST & (70 ag S eraterd g, e gferg aviq = s § &3 @ g, va g
T AT TSI T 6 ST ST 61 FATTOT FIAT ;5

Fre ot =f<h, ST 3% g | Baaa €, I Aterfaas T &=y 337 it ITLTT (1) & Tefiq qath w2
o TorT UHET R o STANT T2 TSI § 6 ATERAAT o TR1er hf g o e & & diae st o
TR FT TR,

THT S AT FeTH TSRS, SrAid ST e ATy, SR (T areg), & orfaa =1
F 3T ST SfiT SOH SEF ST AT ST T3 ST oY 9ers ITTErhT<, SMerqshd | T SA<mTd =9 § 4T
ForeT FfersaamiT T § ST T ST@| 9T i UF T4 SeTd] ol qAaTs Hed & THTT J4T UHT 3 =
FOA % TAT, T(Q Fe 8T, o T THTT SAa9T: THe, ST FIET T a7 AT T ATATT FL T
AT AATATT FL FH,

1473 GI/2026 )
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I AT T 97T 37T ITLTT (2) F Tl TeaT ITTERTET FILT AT AT Fle e Sifaw g,

E 58

T ATAGAAT o AT ATAATAT H F LT ST AL FEH TAFILL 6 3h HATAT H 3T
g 3 3T Raas SAtRal g Aierr & ST asdar ¢ |

TTLAT

HETTY T  ATged T T (FgHeae) forer & dafthes waasa & 6.5, 249.200 & f=.7t. 292.400
(A—ATIAF—A TR (AZHEAY) A Thee HFIT) TF (o7 ST o ST ATSAT HLAAT T ST

AT igd AT & gtera fEae.
TS T AT HEITY Srer 7 9T SEHETTR
wAH qIEIT G&AT R FT TR || o s C kI ER T Sk ER T
s (Pt 5HTE) @)
1 2 3 4 5 6
TIGF T AT Tl
i T AT TG
1 104 P IREI aw 0.094 (FF7¥) 0.094
2 106 P IREI aw 1.794 (ZFA7) 1.794
3 110P IGEl Gkl 0.149 (%47 0.149
4 114 P foft T 1.828 (FFIY) 1.828
5 115 P fasft aw 2.022 (F#T) 2.022
6 121 P fasft aw 1.381 (%A% 1.381
7 122 P faoft aq 1.873 (%47 1.873
8 123 P IGEil Gkl 0.745 (¥4 0.745
9 124 P fasft aw 0.14206 (ZF7¥ ) 0.14206
10 126 P fasft aw 2.601 (FF7T) 2.601
11 131P IBEL T 0.001 (FT7) 0.001
12 132 P IGEil T 2.747 (Z%AT) 2.747
13 133 P IREl an 2.935 (FFT) 2.935
14 134 P IREl an 1.345 (%27 1.345
15 136 P IGEl T 3.535 (FAY) 3.535
16 137 P IBEL T 0.057 (¥4 0.057
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HILT T TSIA . AHTYTL

17 149P RELI TS /TH 0.399 (FTX) 0.399
18 216 P GREDRAS ERl 4.408 (ZF97) 4.408
19 217 P RECAEA] ERl 0.639 (%47 ) 0.639
20 55P BELI T 0.0001 (FFaT) 0.0001
21 56 P BELI T 1.305 (FAT) 1.305
22 57 P BEL GEI 1.324 (BT ) 1.324
23 58 P IGELl T/ 2.425 (ZFaT) 2.425
24 59 P BELI T 0.195 (FF77) 0.195
25 65 P BELI T 0.586 (FF77) 0.586
26 66P BEL Cli=n 2.762 (ZFAT) 2.762
27 773 P IBELl T 2.605 (FFaT) 2.605
28 84 P BELI I 1.226 (FFAT) 1.226
29 97P BELI T 0.154 (FF77) 0.154
30 River GREIR] Gkl 0.38 (ZF4AT) 0.38
31 Road RECARA] R 0.22 (FTT) 0.22
32 Road GREIRA] S 0.23 (ZF4T) 0.23
33 Road LTS S 1.47 (3F97 ) 1.47
e T ATH: 9

34 34/10 P IBEL T 3.87 (¥4 3.87
35 34/11P AT TS /TH 2.28 (FF2AT) 2.28
36 34/12 P AT TS /TH 0.53 (F277) 0.53
37 34/6 P T H/TH 3.02 (FFTT) 3.02
38 34/8 P GIEIER) Gkl 0.03 (ZFa7 ) 0.03
39 386 P BEL T 1.38 (FFa7 ) 1.38
40 387 P BEL STH/TH 0.13 (FF27T) 0.13
41 388 P IBEL S[S/TH 0.23 (3FTT) 0.23
42 389 P IBEL S[S/TH 0.36 (¥4 0.36
43 390 P BELI ST/TH 0.77 (FF27T) 0.77
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44 391 P RELI TS /TH 0.43 (FF77) 0.43
45 392 P EEL S[/TH 0.29 (ZFAT) 0.29
46 393 P EEL T 0.13 (ZF47) 0.13
47 395 P IBEL T 1.58 (ZFAT) 1.58
48 408 P IBEL T 0.01 (FFTT) 0.01
49 421 P IGEl S[H/TH 0.49 (3FT7) 0.49
50 423 P EEL T 0.53 (ZFAT ) 0.53
51 424 P IBEL T 0.69 (¥4 0.69
52 425 P BELI T 0.25 (ZFAT ) 0.25
53 426 P IBELl T 0.17 (FFTT) 0.17
54 426 P IBELl T 0.01 (FTT) 0.01
55 427 P BELI T 0.84 (F4T) 0.84
56 448 P BELI T 0.02 (ZFTT) 0.02
57 470 P REL Gkl 0.06 (FFAT ) 0.06
58 River GREIR] Gkl 1.59 (FFAT) 1.59
59 River GREIRA] GELl 0.32 (F4T) 0.32
T FT ATH: @SS IgH
60 154 P BEL 9/TH 0.89 (ZFAT ) 0.89
61 155 P IGEil /TH 0.74 (FFTT) 0.74
62 River LTS T 0.36 (F277) 0.36
Total 65.57716

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 27th February, 2026
S.0. 1058(E).— In exercise of powers conferred by sub-section (1) of section 3(A) of the National Highways

[®T. . NHAI/GreenField/LA/2018/3A]

g A HET, Feaw

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building (6/8
laning etc), maintenance, management and operation of Greenfield Expressway in the stretch of land from Km. 249.200
to Km 292.400 (Surat-Nashik-Ahiyanagar (Ahmednagar) Greenfield Section) in the District of Ahiyanagar
(Ahmednagar) in the State of MAHARASHTRA, hereby declares its intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer, Shrirampur
(for Rahuri Taluka) in writing and shall set out the grounds thereof and the Competent Authority shall give the objector
an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling within stretch of land from Km. 249.200
to Km 292.400 (Surat - Nashik — Ahiyanagar (Ahmednagar) Greenfield Section) of Greenfield Expressway in the
District of Ahiyanagar (Ahmednagar) in the State of MAHARASHTRA.

State: MAHARASHTRA District: AHMEDNAGAR

SI. No. Survey/Plot Type of Land Nature of Area Area

Number Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Rahuri
Village: Rahuri
1 104 P Private Wet 0.094 (Hectare ) 0.094
2 106 P Private Wet 1.794 (Hectare ) 1.794
3 110P Private Wet 0.149 (Hectare ) 0.149
4 114 P Private Wet 1.828 (Hectare ) 1.828
5 115P Private Wet 2.022 (Hectare ) 2.022
6 121 P Private Wet 1.381 (Hectare ) 1.381
7 122 P Private Wet 1.873 (Hectare ) 1.873
8 123 P Private Wet 0.745 (Hectare ) 0.745
9 124 P Private Wet 0.14206 (Hectare ) 0.14206
10 126 P Private Wet 2.601 (Hectare ) 2.601
11 131P Private WET 0.001 (Hectare ) 0.001
12 132 P Private Wet 2.747 (Hectare ) 2.747
13 133P Private Wet 2.935 (Hectare ) 2.935
14 134P Private Wet 1.345 (Hectare ) 1.345
15 136 P Private Wet 3.535 (Hectare ) 3.535
16 137P Private Wet 0.057 (Hectare ) 0.057
17 149P Private Dry/Wet 0.399 (Hectare ) 0.399
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18 216 P Government Forest 4.408 (Hectare ) 4.408
19 217P Government Forest 0.639 (Hectare ) 0.639
20 55P Private WET 0.0001 (Hectare) 0.0001
21 56 P Private Wet 1.305 (Hectare ) 1.305
22 57P Private Wet 1.324 (Hectare ) 1.324
23 58 P Private Wet/Dry 2.425 (Hectare ) 2.425
24 59 P Private WET 0.195 (Hectare ) 0.195
25 65P Private WET 0.586 (Hectare ) 0.586
26 66P Private DRY 2.762 (Hectare ) 2.762
27 773P Private Wet 2.605 (Hectare ) 2.605
28 84 P Private DRY 1.226 (Hectare ) 1.226
29 97 P Private WET 0.154 (Hectare ) 0.154
30 River Government River 0.38 (Hectare) 0.38
31 Road Government Road 0.22 (Hectare ) 0.22
32 Road Government Road 0.23 (Hectare ) 0.23
33 Road Government Road 1.47 (Hectare ) 147
Village: Sade

34 34/10 P Private Wet 3.87 (Hectare ) 3.87
35 34/11 P Common Dry/Wet 2.28 (Hectare ) 2.28
36 34/12 P Common Dry/Wet 0.53 (Hectare ) 0.53
37 34/6 P Common Dry/Wet 3.02 (Hectare ) 3.02
38 34/8 P Common Wet 0.03 (Hectare) 0.03
39 386 P Private Wet 1.38 (Hectare ) 1.38
40 387 P Private Dry/Wet 0.13 (Hectare) 0.13
41 388 P Private Dry/Wet 0.23 (Hectare) 0.23
42 389 P Private Dry/Wet 0.36 (Hectare ) 0.36
43 390 P Private Dry/Wet 0.77 (Hectare) 0.77
44 391P Private Dry/Wet 0.43 (Hectare ) 0.43
45 392 P Private Dry/Wet 0.29 (Hectare ) 0.29
46 393P Private Wet 0.13 (Hectare ) 0.13
47 395P Private Wet 1.58 (Hectare) 1.58
48 408 P Private Wet 0.01 (Hectare ) 0.01
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49 421 P Private Dry/Wet 0.49 (Hectare ) 0.49
50 423 P Private Wet 0.53 (Hectare ) 0.53
51 424 P Private Wet 0.69 (Hectare ) 0.69
52 425 P Private Wet 0.25 (Hectare ) 0.25
53 426 P Private Wet 0.17 (Hectare ) 0.17
54 426 P Private Wet 0.01 (Hectare ) 0.01
55 427 P Private Wet 0.84 (Hectare ) 0.84
56 448 P Private Wet 0.02 (Hectare ) 0.02
57 470 P Private Wet 0.06 (Hectare ) 0.06
58 River Government River 1.59 (Hectare) 1.59
59 River Government River 0.32 (Hectare ) 0.32
Village: Khadambe Bk.
60 154 P Private Dry/Wet 0.89 (Hectare) 0.89
61 155 P Private Dry/Wet 0.74 (Hectare ) 0.74
62 River Government Wet 0.36 (Hectare ) 0.36
Total 65.57716

[F. No. NHAI/GreenField/LA/2018/3A]
SHAIKH AMINKHAN, Director
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